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and the number of cases for which the orders 
are to be passed during the month of January,  
1992; and 

(e) what steps have been pioposed to be 
taken to avoid such delay ? 

THE MINISTER OF HUMAN RE 
SOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) For crossing the 
Efficiency Bar various formalities such as 
Vigilance clearance, integrity certificate 
and assessment of confidential reports are 
required to be completed. 

(b) Six years. 

(c) No, Sir. 

(d) Since January, 1991, orders have 
been issued in respect of 96 Asstt. Tea 
chers. 30 cases are being processed for 
orders in January,  1992. 

(e) Does not arise. 
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